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crew etc. As such cancellations cannot be
anticipated, prior notice is not possible.
During the period August/ September a
number of flights had to be cancelled
because of the unilateral observance of
flight time/duty time limitations by pilots.
There was uncertainty about the operation
of various services and the Corporation
had eventually to suspend all their Cara-
velle services and certain other services in
the second week of September, 1964. A
settlement has now been reached with the
pilot body on flight time/duty time
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limitations and the regularity and
punctuality of the services is being
generally maintained.
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T[LOSS ON ACCOUNT OF MODERNISATION
OF EQUIPMENTS IN THE HINDUSTAN
SHIPYARD, VISAKHAPATNAM

*417. SHRI G. K. KAPOOR: Will the
Minister of TRANSPORT be pleased to
state:

(a) whether it is a fact that a loss j of
rupees one lakh wai incurred by
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Government on account of the moder-
nisation of equipments in the Hindustan
Shipyard, Visakhapatnam;

to Questions

(b) if the answer to part (a) ebovo be
in the affirmative, whether Government
have enquired into the circumstances
which led to this loss; and

(c) if so,
thereof?]

what are the details
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+ [THE MINISTER OF TRANSPORT
(SHRI RAJ BAHADUR); (a) No, Sir.
Modernisation of equipment in a pro-
gressive concern is a rule rather than an
exception. As more scientific methods of
production are evolved, more efficient
machines are invented. To keep up with
the competition, a manufacturing concern
must adopt new methods of production
and instal uptodate machinery. Such
investment may not be termed as 'loss' as
it is most likely to increase production,
raise out-put and! consequently bring
more profits to the concern.

(b) and (c) Do not arise.]

t[] English translation.



